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Re : Deputation of Shri Neelesh Kumar Gupta, AGM to M/s Sahara India Life
Insurance Co. Ltd.
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This is further to IRDAI Office Order Ref : IRDA/HR/ORD/PER/141/06/2017,
dt. 15.06.2017, deputing Shri Neelesh Kumar Gupta to M/s Sahara India Life Insurance Co.
Ltd., Mumbai.

He is hereby advised to report back to IRDAI, Hyderabad, w.ef. 14.08.2017.
However, he shall continue to discharge his duties in relation to M/s Sahara India Life
Insurance Company Ltd., from IRDAI, Hyderabad, till further Orders and may visit the Office
of Sahara on need basis.
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